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a fresh licence under Industries (Dev.
& Reg.) Act, 1951 subject to certain
conditions. The firm had undertaken
the manufacture of Chewing gum and
chiklets in terms of the facility allow-
ed under the abové diversification
policy announced by the Govern-
ment,

(c) and (d). Information is being
collectad and will be laid on the Table
of the House.
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